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Tea estates in ca.char 

9324. SHRI SUKHDEV PRASAD 
VERMA : Will the Minister of COM-
MERCE, CIVIL SUPPLIES Ai'lD 
COOPERATION be pleased to state : 

(a) whether it is a fact that number of tea 
cstatesin district cachar, Assam have been 
approaching the Central Government 
for the last two years or so faJ: assistance and 
help of the Central Government in the 
matter of realisation of their sums and dues 
payable by State Governments in order 
that these may tone up financial stability; 

(b) if so, the facts thereof along\vith 
the names of lmch tea estates; 

(e) the total amount of outstanding dues 
payable to them by Central and State 
Governments and their agencies; and 

(d) the steps taken to assist such tea 
estates in Cachar? 

THE MINISTER OF STATE IN TIlE 
MINISTRY OF COMMERCE AND 
CIVIL SUPPLIES AND COOPERA-
TION (SHRI ARIF BEe) : 

(a) to (b). Information is being collected 
and will Le laid on the Table of the House. 

House built by ChairD1RD of a lIublic 
a,lldertakml' 

9325. SHRI HUKAM 
KACHWAI: 

CHAND 

SHRI MADAN LAL SHUKLA: 

SHRI MADHA V PRASAD 
TRIPATHI: 

DR. BIJOY MONDAL : 

Will the Minister of FINANCE be 
pleased to state : 

(a) whether the attention of the Gov-
ernment ha'i been drawn to J'cport pub-
lished in the Economic Times dated ']th 
,January, 1975 regarding house built by 
theChairmanofa Public Undertaking; and 

(b) jf so, ha<; the Government inve<;ti-
gated into the report and indentified the 
Chairman? 

THE MINISTER OF FINANCE 
(SHRr H.M. PATEL) : 

(a) and (b) Presumably the Hon. 
Member is referring to the 01d report con-
taining excerpts from the inauguraJ address 
given by the former Chief vigilance Com-
missioner at the Institute of Secretariat 
Training & Management. In this no 

reference was made to any 'house built' 
by a Chairman of a Public Undertaking 
but only to the furnishings in the house of 
a Chief Executive of a Public 
Enterprise. This was gone into and ap· 
propriate action t.'lkcn. 
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